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CP No. 172/ALD/2017

Sri Abhishek Mishra, PCS for the petitioner. Sri Krishna Dev Vyas,
CGSC for ROC, Kanpur.

Argument on behalf of the petitioner are heard. However,
learned CGSC seeks time for argument.

Meanwhile, the petitioner press for some interim relief to be
granted.

In view of this, the petitioner is at liberty to file a formal
application to this effect.

The matter to be listed on 26" February, 2018,
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